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MINISTRY OF AGRICULTURE
(Department of Agriculture and Cooperation)
NOTIFICATION
New Delhi, the 23rd November. 200]

8.0. H6T(E).—In exercise of the powers conferred by section 4 of the Insecticides Act. 1968 (46 of 1968). the

Central Government hereby further amends the notification of the Government of india in the erstwhile Ministry of Food.
Agriculture. Communi tv Development and Co-operation number GSR 30 I dated 27th Februarv. 1971, nameh —

In the said notification, for 12 number {(Xix){a) and the entries relating thereto, the following item numbper ap *
entries shall be substituted, namely .—

Member nominated under clause (xix) of (Period upto which nominated})

Sub-section (3) of section 4

“(xIxX) (@) Shri S.S. Prasad {(For a period of 3 years with effect from the date of
Secretary, Central Insecticides Board and R gistration publication of this notification) ™

Comnzitics Directorate of Plant Protection. Quarantine
and Storage. NHIY, Far:dabad.

[F No -1 2000-PR [
P.DSUDHARAR, Jt Secy

Note : The principa! notification was published in the Gazette of Tndia vide tamber (LS. R 30 dated 271h February, 1971
and subsequent!y amended vide —

(" GSR 1215 dated the 19th August. 1571,
() G.SR 478 (E)dated the 10th Augusi, 1976,
() S.0.848 (E) dated the 25th October, 1989,
i) S.0. 528(F)dated the 19th uly, 1993,

v} 5.0.819(E) dated the 20th October, 1995,

(1) 5.0.346 (E) dated the 24th April, 1997,
(vii) 5.0.70(E) dated the 20th January, 1998
(Vi) S.0. 132 (E) dated the 24th February, 1999,

() 5.0. 807 (E) dated the 6th September, 2000,

(™) 8.0. 1095 (E) dated the 7th December, 2000. and
() S.0.12 (E)dated the 5th Janoary, 2001,
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